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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGL
WEST DISTRICT, TIS HAZARI COURTS, DELHI

= 1)
No. 8 ?’ 7Genl./Circulation/West/THC/2026 Dated, Delhi the

Sub.:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl. Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Refs-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Flon'ble High Court of Delhi.

Forwarded copy of letier No. 24491-24551/R.R (Sessions)/South/Saket/2026 dated 29.05.2026 along with its
enclosure i.e. Annexure 'A' (Record of 179 Petitions under the Arbitration & Conciliation Act for the year 2022 are
identified by Record Room (Sessions), South District during the period w.e.f. 11.05.2026 to 20.05.2026 for weeding out)
bearing Diary No. 7111 dated 05.06.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District
Judge — 04/ Ld. Officer-In-Charge, Record Rooms, South District, Saket Courts Complex, New Delhi, with the request to
send the information related to the pendency of Appcal/Revision!CascIPctitionIMalter, if any, of the Cases mentioned
in the Annexure 'A' (Record of 179 Petitions under the Arbitration & Conciliation Act for the ycar 2022 are
identificd by Record Room (Sessions), South District during the period w.e.l. 11.05.2026 to 20.05.2026 for weeding
out) be sent to Record Room Scssions, South District through Official E-Mail ID : rrst.dde@dde.nic.in within I35
days. 1f the reply not received in the stipulated time, it will be presumed that there is no
AppcaImevisionICascll’etitionlMattcr pending of the Cascs as mentioned in the Annexure 'A' (Record of 179
Petitions under the Arbitration & Conciliation Act for the year 2022 are identified by Record Room (Scssions), South
District during the period w.e.f. 11.05.2026 to 20.05.2026 for weeding out), for information and immediate

compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Civil Matters, WesL District, Tis Hazari
Courts, Delhi. It is informed that the above mentioned Letter along with its enclosure can also be
downloaded from the Centralized Website of Dcthi District Courts or from LAYERS for immediate
compliance/necessary action.

2. Branch Incharge, Record Room (Civil), West District, Tis Hazari Courts, Delhi.

3. Branch Incharge, Record Room (Sessions), West District, Tis Hazari Courts, Delhi.

Whaix’person, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as Website of West
District.

5. PS.to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Deihi.

& 'The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LA\:’ERS. .

\‘ v -»
%, _,;_*"fw
{Harish Kumar)
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,

West District, Tis Hazari Courts, Delhi
Enclosurc:- As above.
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o OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE 4’4/]/
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHL —
No. ___ /RR(SessionsySouth'Sakeu2026 Dated: 2§
To,
The Ld. Principal District & Sessions Judges. L eens
South-East Districy* New Delhi District PHC/ Rouse Avenue Courts/ s F S Wiy wi .
Gentral THCY West THC) North-West Rohini/ North Rohini/ East KKD/North-East KKB/ 1, 7 3%
Shahadra KKD/ South-West Districts Dwarka New Delhi. s ! ,7"1 A
P S

Sub.: Compliance of direction dated 09.01.2017 of Hon'ble High Court of Dethi as tontainéﬂ igi Cril g, }25 oo
Appeal No. 736/2008 (State NCT of Delhi Vs Tariff Singh). o i g .
Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Courtof Delhi. e o !
3y e
Respected Sir/Madam, "‘i;-.--j._, e N "F: -~
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This is to apprise you that the records of 179 Petitions under the Arbitration & Conciliation I
Act for the year, 2022 in Record Room (Sessions), South District, have been identified during the period
we.f. 11.05.2026 to 20.05.2026, which have to be weeded out. A list of these files is annexed as
Annexure ‘A’,

It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A'
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id ie. rrstddd@dde nic.in within
15 days so that the relevant records pertaining to such pending appeals or maters may not be destroyed,

It is further submitted that in case no reply is received within the stipulated period of 15
days then it will presumed that there no such Appeal. Revision or any other matter in respect 10 the list
of cases specified in Annexure *A’ is pending.

This issues with the prior approval of the 1.d. Principal District & Sessions Judge, South
District, Saket Courts, New Delhi.

Thanking you.

Yours faithfully,
O
(Dr. Saurabh Kulshrestha)
District Judge-04/Officer In-Charge.
Record Rooms, South District,
Saket Court Complex, New Delhi
Encl. : Annexure-'A’.

Copy forwarded for information to :-

I. The PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.

2 Copy to Branch In-Charge of R & I Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure-'A' on the Layers platform of South District and
also to circulate it on the official e-mail Id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi.
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Annexure-"A’

-,

sLno [ cNRNo. | casewo. | TITLE " "] pop [ DISPOSAL |GOSHWARA COURTNAME !
I | TYPE NO S :
I, |DLSTO100-1068-2022| ARBTNNO. | IDFC FIRST BANK LTD. VS. SALMAN |282.2022 |DISPOSED OF | 1806/C/2022 | _ Ms. POOJA TALWAR, L. ADJ-0I.
- 24012022 SHARIF SOUTH, SAKET COUIRTS. NEW DELII
2. [DLST0100-1136-2022] ARBTNNO. IDFC FIRST BANK LTD. VS, 0232022 [DISPOSED OF | 1809/C2022 |  Ms. POOJA TALWAR, LD. ADI-01,
23112022 MANISHANKAR PAIK SOUTH, SAKET COURTS, NEW DELIII
3. |DLST0100-0549-2022| ARBTNNO. | KOTAK MAHINDRA PRIME LTD. VS. |033.2022 |DISPOSED OF | 1810/C/2022 |  Ms. POOJA TALWAR, LD. ADJ-01.
L] s AVDHESH KUMAR SOUTH, SAKET COURTS, NEW DELHI
4. [DLST0100-0350-2022] ARBTNNO, | INDUSIND BANK LTD. VS. RUPESH | 03.3.2022 [DISPOSED OF | 1811/C/2022 | Ms. POOJA TALWAR, LD. ADJ-01.
| emm GUPTA SOUTIL, SAKET COURTS. NEW DELHL |
5. |DLST0100-0272-2022| ARBTNNO. | INDUSIND BANK LTD. VS.NARESH | 0332022 [DISPOSED OF | 1812/C/2022 { Ms. POOJA TALWAR. LD. ADJ-01,
o 6872022 VIRCHAND SOUTH, SAKIET COURTS, NEW DELH]
6. [DLST0100-0273-2022( ARBTNNO. |INDUSIND BANK LTD. VS. RAMBABOO | 03.3.2022 [DISPOSED OF | 1813/C/2022 |  Ms. POOJA TALWAR, 1.D. ADI-OL,
_ ) 6972022 SINGH SOUTH, SAKET COURTS, NEW DELHI
7. [DLST0100-0270-2022] ARBTNNO. | INDUSIND BANK LTD. VS.NARESH | 03.3.2022 [DISPOSED OF | 1814/C/2022 | Ms. POOJA TALWAR, LD. ADJ-OL.
- 702022 KUMAR | SOUTH, SAKETCOURTS. NE DELIII
8. |DLST0100-0351-2022] ARBTNNO. | INDUSIND BANK LTD. VS.OMDEV | 033.2022 [DISPOSED OF | 1815/C/2022 |  Ms. POOJA TALWAR. LD, ADI-O1.
- o 7112022 SOUTH, SAKET COURTS, NEW DELHI |
9. |DLST000-1129-2022| ARBTNNO. | IDFC FIRSTBANK LTD. VS, SACHIN |03.32022 |DISPOSED OF | 1816/C/2022 | Ms. POOJA TALWAR, LD. ADJ-0L,
|| 238n0 SHARMA SOUTH, SAKETCOUIRTS. NEW DELIHI
10. [DLST0100-0210-2022] ARBTNNO. | AXIS BANK LTD. VS, SURESH KUMAR | 04.3.2022 [DISPOSED OF | 1819/C/2022 |  Ms. POOIA TALWAR, LD. ADJ-01,
B o 7872022 SOUTH, SAKET COURTS. NEW DELHI
1. [DLST0100-0539-2022| ARBTNNO. |TOYOTAFINANCIAL SERVICES INDIA | 04.3.2022 |DISPOSED OF | 1820/C/2022 | ~ Ms. POOJA TALWAR, LD. ADJ-0L.
L $2/2022 LTD. VS, SWAMINATH BHAGAT SOUTH. SAKET COURTS, NEW DELHI
12. |DLSTO100-1125-2022| ARBTNNO. | IDFC FIRSTBANK LTD. VS. SWARA) | 0432022 |DISPOSED OF | 1821/C/2022 | Ms. POOJA TALWAR, LD. ADJ-01.
] 239/2022 ~ GOTRA | SOUTH. SAKET COURTS, NEW DELII
13. [DLST0100-040-2021| ARBTNNO. | TOYOTA FINANCIAL SERVICES INDIA | 05.3.2022 |DISPOSED OF | 1822/C/2022 |  Ms. POOJA TALWAR. 1.D. ADJ-OL.
832022 LTD. VS. BABU SINGH DALIYA SOUTH, SAKET COURTS, NEW DELH
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14. InLSTO100-1190-2022

-DS 3 .20;'22

ARBTNNO. | IDFC FIRST BANK LTD. VS. RANJEET DISPOSED OF | 1823/C/2022 |  Ms. POOJA TALWAR, LD. ADI-O1.
R 236/2022 7 PASWAN 7 SOUTH, SAKET COURTS, NEW DELIII
IS. [DLST0100-1329-2022] ARBTNNO. | YES BANK LTD. VS. KARAN KHANNA | 07.3.2022 |DISPOSED OF | 1824/C/2022 | Ms. POOJA TALWAR, LD. ADI-0L,
i 25912022 SOUTH, SAKET COURTS, NEW DELH
16. |DLST0100-1267-2022] ARBTN NO. IDEC FIRST BANK LTD., VS. 07.3.2022 |DISPOSED OF | 1825/C/2022 | Ms. POOJA TALWAR, LD. ADI-O.
. 26912022 BHUBNESHWAR SINGH | SOUTH. SAKET COURTS, NEW DELHI
17. |DLST0100-3103-2022] ARBTNNO. | IDFC FIRST BANK LTD. VS.SABIR | 08.3.2022 |DISPOSED OF | 1828/C/2022 |  Ms. POOJA TALWAR, L.D. ADJ-01.
2572022 KAMLUDDIN SOUTH, SAKET COURTS. NEW DELII
18. [DLSTO0100-1306-2022| ARBTNNO. | IDFC FIRST BANK LTD.VS. NEERAJ | 09.3.2022 |DISPOSED OF | 1830/C/2022 | Ms. POOJA TALWAR, LD, ADJ-01,
e 258/2022 SINGH ' SOUTH. SAKET COURTS, NEW DELI
19. |DLSTOI00-1643-2022{ ARBTNNO. | AXIS BANK LTD. VS. SARWAN SINGH | 10.3.2022 |DISPOSED OF | 1831/C/2022 |  Ms. POOJA TALWAR. LD, ADJ-01.
_____ 262/2022 GAUR SOUTH, SAKET COURTS, NEW DELII
20, [DLST0100-0976-2022] ARBTNNO. |IDFC FIRST BANK LTD. VS. VIRENDRA | 21.3.2022 |DISFOSED OF | 1837/C/2022 | Ms. POOJA TALWAR. LD. ADI-01.
- 168/2022 KUMAR BHARTI SOUTH, SAKET COURTS. NEW DELHI
21. |DLST0100-0961-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. PUNIT | 21.3.2022 |DISPOSED OF | 1838/C/2022 |  Ms. POOJA TALWAR, LI, ADJ-U1.
169/2022 KUMAR SOUTH. SAKET COURTS. NEW DELII |
22. [DLST0100-0901-2022| ARBTNNO. | IDFC FIRST BANK LTD. VS. POORAN | 24.3.2022 |DISPOSED OF | 1846/C/2022 |  Ms. POOJA TALWAR, LD. ADJ-01.
13972022 CHAND SOUTH, SAKET COURTS. NEW DELIII
23. {DLST0100-0898-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. 2432022 |DISPOSED OF | 1847/C/2022 |  Ms. POOJA TALWAR, LD. ADJ-01.
] 14072022 SHAILENDER KUMAR SOUTH, SAKET COURTS, NEW DELHI |
24. |DLST0100-0900-2022] ARBTNNO. | IDFC FIRST BANK LTD. VS, JITENDER | 25.3.2022 |DISPOSED OF | 1849/C/2022 | Ms. POOJA TALWAR, LD. ADI-01.
1382022 SINGH |SOUTH, SAKET COURTS, NEW DELI
25. |DLST0100-0994-2022| ARBTN NO. IDFC FIRST BANK LTD. VS, RAM | 30.3.2022 |DisPOSED OF | 1855/C/2022 | Ms. POOJA TALWAR. LD. ADJ-01.
184/2022 KISHAN SOUTH, SAKET COURTS, NEW DELIII
26. [DLST0100-0995-2022| ARBTN NO. IDFC FIRST BANK L.TD. VS, 30.3.2022 [DISPOSED OF | 1856/C/2022 | Ms. POOJATALWAR, LD, ADI-01.
1852022 DHARMENDRA KUMAR SINGH SOUTH, SAKET COURTS, NEW DELH! |
27. |DLST0100-2100-2022] ARBTN NO. |HDFC BANK LTD. VS. RAMESH CHAND | 30.3.2022 |DISPOSED OF | 1857/C/2022 |  Ms. POOJA TALWAR, LD. ADI-0I.
20012022 SOUTH, SAKET COURTS, NEW DELIIl
28. |DLST0100-2101-2022] ARBTNNO. |HDFC BANK LTD. VS. HIMANSHU BAG | 30.3.2022 |DISPOSED OF | 1858/C/2022 | Ms. POOJA TALWAR, LD. ADI-01,
3002022 SOUTH, SAKET COURTS, NEW DELHI
29. |{DLST0100-2227-2022| ARBTN NO. |HDFC BANK LTD. VS. MUKESH KUMAR | 30.3.2022 [DISPOSED OF | 1859/C/2022 | Ms. POOJA TALWAR, LD, ADJ-0L,
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'SOUTH SAI\I:T COURT‘*‘- NLW DEI Hl |

Ms. POOJATA[.WAR ID AD.I-OI
SOUTH, SAKET COURTS NE\V DEI ll!

Ms. POOJA IAI WAR LD ADI-01,
SOUTH, SAKE'I (,OURTS NEW DEl HI

Ms. POOJATAL\W\R LD ADJ 0[
SOUTH, SAKET COURTS, NEW DELHI

Ms. POOJA TALWAR, LD, ADI-01.
SOUTH, SAKF'] COURTS, NLW DEL HI

I_SOUTH SAKET COUR Is. NE:W DI L ]

Ms. PO()JA 'lAI WAR, LD. ADJ 01,
SOUTH, SAKLT COURTS NI'W DI'LIII

Ms. POOIJA TALWAR L. D ADJ 01.

Ms. POOJA IAI WAR L.D. ADJ- 0I
SOU'HI SAKEI (,OURTS NLW Dl L]!l

Ms. POOJA TALWAR LD. ADJ OI
SOUTll SAKETCOURTS NL\V DEL]II

Ms. POOJA "Ml \WAR, LD ADJ-01,
SOUIH %AKF'I (.OURI'S NLW DEL I|i

Ms POOJA TALWAR, lD ADJ or,
SOUTH, SAKET COURTS, NEW DEI IIl

Ms. POOJA TALWAR, LD. ADJ-()I.
SOUTH, SAKET COURTS, NEW DELH!

T 30912022 o R
30. DLSTOIOO 200!—2092 ARBTN NO HIDFC BANK LTD. VS. ANU YADAV 30.3.2022 |DISPOSED OF{ 1860/C12022
310/2022
31. |\DLSTO0100-0962-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. JAGIT 30.3.2022 |DISPOSED OF | 1863/C/2022
. L 7 15272022 KUMAR
32. [DLST0100-5100-2022] ARBTN NO. IDFC FIRST BANK LTD. VS, SUSHIL | 01.9.2022 |DISPOSED OF | 2065/C/2022
o 72612022 KUMAR
33. |DLSTO0100-5052-2022] ARBTN NO. YES BANK LTD, VS. BABAR ALI 01.9.2022 IDISPOSED OF | 2066/C/2022
| _ 728/2022
34. IDLSTO100-1822-2022] ARBTN NO. IDFC FIRST BANK LTD. VS, KRISHAN | 07.9.2022 |DISPOSED OF | 2071/C/2022
i o 31272022 KUMAR
35, |DLSTO0100-7455-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. ANIL 08.9.2022 DISPOSED OF i 2073/C/2022
A , 887/2022 GANDHI
36. |DLSTO[00-5365-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. NIRAJ 12.9.2022 DISPO“,LD OF 2075fC/2022
S 741/2022 KUMAR UPADHYAY .
37. DLSTO]OO 6628- 2022 ARBTN NO. IDFFC FIRST BANK LTD. VS. SAGAR 12.9.2022 D[S]’OSI"D OF | 2076/Ci2022
I 787/202'7 VUAY
38 [DLSTO100-7461-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. ASHA 12.9.2022 |DISPOSED a 2077C2022
1 ) 88872022 SHARMA
39. |DLSTO0100-7463-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. INAYAT [3.9.2022 [DISPOSED OF 2078/C12022
889/2022 KHAN
40, |DLST0100-7607-2022 ARBTN NO. IDFC FIRST BANK LTD. VS. VISAL 15.9.2022 |DISPOSED OF | 2081/C/2022
910/2022 NAIM
41. |DLST0100-7804-2022| ARBTN NO. IDFC FIRST BANK LITD. VS, AAMIR 15.9.2022 |DISPOSED OF | 2082/C/2022
i 91442022 KHAN
42, [DLST0100-7580-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. 20.9.2022 |DISPOSED OF | 2083/C/2022
| — 911/2022 RAMNARAYAN PRABHU DAYAL
43, |DLSTOI100-7691-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. SUNIL 20.9.2022 |DISPOSED OF | 2084/Cf2022
012/2022 KUMAR
44, |DLSTO0100- 780.:-2072 ARBTN NO. IDFC FIRST BANK LTD. VS. RAJ 20.9.2022 |DISPOSED OF | 2085/C/2022
N 91372022 KUMAR AGARWAL B

Ms. POOJA TALWAR, LD. ADJ-01,
SOUTH SAKH COURTS, NF\/\’ D]"I HI1

Ms. PURVASAREFN LD. ADJ 01,
SOUTH, SAKET LOURTS NEW DELI!I
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Ms. PURVA SAREEN. LD. ADJ-01,
SOUTH, SAKET COURTS, NEW DELH!I

Ms. PURVA SAREEN, LD. ADJ-01,

SOUTH, SAKLT COURTS NLWV DTLI 1l




DLST0100-7104-2022| ARBTNNO. | CARS 24 FINANCIAL SERVICES P.1.TD. DISPOSED OF | 2086/C/2022 | Ms. PURVASAREEN. 1.D. ADJ-01.
_ | 8052022 __VS. SOURABH SHARMA | SOUTH, SAKET COURTS, NEW DELLII
46. [DLSTO100-7102-2022| ARBTNNO. |CARS 24 FINANCIAL SERVICES P. LTD. DISPOSED OF | 2087/C/2022 | Ms. PURVASAREEN. LD. ADI-01,
I 806/2022 VS. JOGINDER MASIHA SINGH SOUTH, SAKET COURTS, NEW DELHI
47. [DLST0100-0155-2022| ARBTNNO. | INDUSIND BANK VS. ROOPA NAND DISPOSED OF | 2358/C/2022 |  SH. NIKHIL CHOPRA. LD. ADJ-02,
| | l0Re22 SOUTH, SAKET COURTS, NEW DELII
48. |DLST0100-3678-2022( ARBTNNO. | YES BANK LTD. VS. VISHNU KUMAR DISPOSED OF | 2363/C/2022 | SH. NIKHIL CHOPRA. LD. ADJ-02.
_ 32772021 'SOUTH, SAKET COURTS, NEW DELI1
49. |DLST0100-4078-2021| ARBTNNO. IDFC BANK LID. VS, R.B. TRANSPORT DISPOSED OF | 2364/C/2022 |  SH. NIKHIL CHOPRA, LD. ADJ-02.
S _ 362/2021 co. SOUTH, SAKET COURTS, NEW DELIII
50. |DLST0100-4073-2021| ARBTNNO. |HDFC BANK LTD, VS. R. B, TRANSPORT DISPOSED OF ! 2365/C72022 | SH. NIKHIL CHOPRA. LD. ADJ-02, |
I N 3632021 co. SOUTH, SAKET COURTS, NEW DELHI |
31 |DLST0100-4080-2021| ARBTNNO. [HDFC BANK LTD. R, B. TRANSPORT CO.] DISPOSED OF | 2367/C/2022 | SH. NIKHIL CHOPRA. LD. ADJ-02.
B | 3612021 SOUTH, SAKET COURTS, NEW DELHI
52. DLST0100-3676-2021) ARBTNNO. | YES BANK L1D. VS, VISHNU KUMAR | DISPOSED OF | 2368/C/2022 |  SH. NIKHIL CHOPRA. LD. ADJ-02,
326/2021 SOUTH, SAKET COURTS, NEW DELHI |
33. | DLST0100-3358-202 | ARBTNNO. [ YES BANK LTD. VS. RAJESH KUMAR DISPOSED OF | 2369/C/2022 | SH. NIKHIL CHOPRA, 1.D. ADJ-02,
290/2021 SOUTH, SAKET COURTS, NEW DELHI
34. |DLST0100-0920-2022] ARBTNNO. | HDFC BANK LTD. VS. ASHISH GUPTA DISPOSED OF | 2389/C/2022 | SH. NIKHIL CHOPRA, 1.D. ADJ-02.
912022 SOUTH, SAKET COURTS, NEW DELHI |
55. |DLST0100-9984-2021{ ARBTN NO. TVS CREDIT SERVICES V. DHEERAJ DISPOSED OF | 2393/C/2022 | SH. NIKHIL CHOPRA, 1.D. ADJ-02,
I 669/2021 SARDAR SOUTH, SAKET COURTS, NEW DELHI
56. |DLST0i00-9988-2021| ARBTN NO. TVS CREDIT SERVICES VS. MANOJ 2 |DISPOSED OF | 2304/C/2022 | SH. NIKHIL CHOPRA. 1.D, ADJ-02,
_ 67212021 KUMAR | SOUTH, SAKET COURTS, NEW DELHI |
57. |DLST0100-2021-2021| ARBTNNO. | INDUSIND BANK VS. MOHAN BROS. DISPOSED OF | 2395/C/2022 | SH. NIKHIL CHOPRA. LD, ADJ-02,
68472021 SOUTH, SAKET COURTS, NEW DELH|
58. |DLST0100-0382-2021| ARBTN NO. BAJAJ FINANCE VS. SATENDER DISPOSED OF | 2396/C/2022 | SH. NIKHIL CHOPRA. LD. ADJ-02,
3912022 MAHAVIR SOUTH, SAKET COURTS;NF.W DEl.l-I.L
59. |DLST0100-0353-2022| ARBTNNO. [ INDUSIND BANK LTD. VS. SUBHASH DISPOSED OF | 2398/Cr2022 | SH. NIKHIL CHOPRA, LD. ADJ-02.
(P S 302022 SHARMA SOUTH, SAKET COURTS, NEW DELH] |
60. |DLST0100-0352-2022| ARBTN NO. INDUSIND BANK, VS. SUBHASH 05.3.2022 |DISPOSED OF | 2400/C/2022 | SII NIKHIL CHOPRA. LD, ADJ-02,
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L 292022 SHARMA [SOUTH, SAKET COURTS, NEW DELI
6. |DLST0100-1605-2021 |  ARBTNNO. | HDFC BANK LTD. VS. RAJ KUMAR | 0732072 DISPOSED OF | 2405/C/2022 | SH. NIKHIL CHOPRA, LD, ADJ.02, |
125/2021 SOUTH, SAKET COURTS, NEW DELH
62. JDLST0100-0524-2021] ARBTNNO., INDUSIND BANK VS. KAVINDER | 10.3.2022 |DISPOSED OF | 2406/C72022 | SH. NIKHIL CHOPRA, LD. ADJ-02,
432021 e ] . SOUTH, SAKET COURTS, NEW DELHI
63. [PLST0100-0320-2022| ARBTNNO. | AXISBANK LTD. VS. RAM KARAN | 1539053 DISPOSED OF | 2408/C/2022 |  SH. NIKHIL CHOPRA, LD, ADJ-02,
31/2022 SOUTH, SAKET COURTS, NEW DEL HI
64. |DLST0100-0290-2021 | ARBTN NO. |INDUSIND BANK VS, RAMESH KUMAR 2832022 DISPOSED OF | 2412/C/2022 | SH. NIKHIL CHOPRA. LD, ADJ-02,
3012021 SINGH SOUTH, SAKET COURTS, NEW DEL Hi
65. [PLST0100-2799-2021 | ARBTNNO. | HDB FINANCIAL SERVICES L1D. VS, | 3132022 DISPOSED OF | 2413/C/2022 |  SH. NIKHIL CHOPRA, LD, ADJ-02.
| 2 | RAVINDERSINGH | | | _|SOUTH SAKETCOURTS, NEW DELHI |
[ 107. IDLST0100-7577-2022]  ARBTN NO, | IDFC FIRST BANK L1D. Vo RAVI THAKUR 01.10.2022 [DISPOSED OF | 2979/C/2022 | SH. DINESH KUMAR, LD, ADJ-02, |
833/2022 SOUTH, SAKET COURTS, NEW DELHI
'08. [DLSTO100-8914-2022|  ARBTNNO. | PERFECT CAPITAL SERVICES LTD. V5. |12.10.2022 |DISPOSED OF | 298102023 | Sni. DINESH KUMAR, LD. ADJ-02.
109312022 ANOOP SINGH SOUTH, SAKET COURTS, NEW DELHI
109. |DLST0100-8157-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. PRUTHI  |18.10.2022 [DISPOSED OF | 2984/C/2022 |  SH. DINESH KUMAR, LD, ADJ-02,
9232022 TRANS LOGISTICS P. LTD. SOUTH, SAKET COURTS, NEW DELH|
0. [DLST0100-8367-2022  ARBTN NO. | HDFC BANK LTD. VS. DKT LOGISTICS OPC |18.10.2022 |DISPOSED OF | 2985072022 | SH. DINESE KUMAR, LD. ADJ-02,
945/2022 P.LTD, SOUTH, SAKET COURTS, NEW DELHI
1. \DLST0100-8469-2022| ARBTNNO. |IDFC FIRST BANK LTD. VS. NITISIT KUMAR |18.10.2022 |DISPOSED OF | 2987072022 | St DINESH KUMAR, LD. ADJ-02,
966/2022 SOUTH, SAKET COURTS, NEW DELHI
112. |DLST0100-8165-2022] ARBTN NO. IDFC FIRSTBANK LTD. VS. PRUTHI  18.10.2022 [DISPOSED OF | 2990/C/2022 | SH. DINESH KUMAR, LD, ADJ-02,
924/2022 TRANS LOGISTICS P. LTD. SOUTH, SAKET COURTS, NEW DELH]
}13. IDLST0100-8508-2022|  ARBTN NO. [IDFC FIRST BANK LTD. VS. DUSHYANT GIRI|19.10.2022 |DISPOSED OF | 29917072022 | SH. DINESL] KUMAR, LD. ADJ-02,
9782022 RAAJ SOUTH, SAKET COURTS, NEW DELHI
114. |DLST0100-8520-2022|  ARBTNNO.  [IDEC FIRST BANK LD, VS, KANG RATNAM |19.10.2022 |DISPOSED OF | 2992/C/2023 | SH. DINESH KUMAR, LD. ADJ-02,
98012022 SOUTH, SAKET COURTS, NEW DELH

B



.| -
Annexure-'A

SL. NO CNR NO. CASE NO. TITLE DOD DISPOSAL |GOSHWARA COURT NAME
TYPE NO B
1. (DLST0100-3352-2022| ARBTN NO. [IDFC FIRST BANK LTD. V5. BABLU MUNNA | 28.5.2022 |DISPOSED OF | 2452/C2022 |  SH. DINESH KUMAR, LD. ADJ-02,
40412022 LAL SOUTH, SAKET COURTS, NEW DELHI
2. |DLST0100-3368-2022| ARBTNNO. IDFC FIRST BANK LTD. VS SANTOSH | 28.5.2022 |DISPOSED OF | 2453/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
403/2022 GANGASIIRAN SOUTH, SAKET COURTS, NEW DELHI
3. DLST0100-001033 { ARBTN NO. IDFC FIRST BANK LTD. VS. 31.5.2022 |[DISPOSED OF | 2457/C/2022 | SH. DINESH KUMAR, LD. ADJ-G2,
B 12472022 DHARMENDER SURESH CHANDER SOUTH, SAKET COURTS, NEW DELHI
4. - IDLST0100-3003-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. FARDEEN | 06.4.2022 |DISPOSED OF | 2514/C/2022 SH. NIKHIL CHOPRA, LD. ADJ-02,
330/2021 AHMED SOUTH, SAKET COURTS, NEW DFLHI
5. |DLST0100-3012-2022| ARBTN NO. IDFC BANK LTD. VS. SISHAM 06.4.2022 |DISPOSED OF | 2515/C/2022 |  SH. NIKHIL CHOPRA, LD. ADJ-02,
. 333/2022 SOUTH, SAKET COURTS, NEW DELHI
6. |DLSTO100-3004-2022{ ARBTN NO. IDFC FIRST BANK L1D. VS. DEEPAK 06.4.2022 |DISPOSED OF | 2516/C/2022 |  SH. NIKMIL CHOPRA, LD. ADJ-02.
3310022 KUMAR SOUTH, SAKET COURTS. NEW DELHI
7. |DLST0100-3008-2022] ARBTN NO. IDFC FIRST BANK L1D. VS. MUKESH 06.4.2022 [DISPOSED OF | 2517/C/2022 |  SH. NIKHIL CHOPRA. LD. ADI-02.
B 33472022 SHARMA SOUTH, SAKET COURTS, NEW DELHI |
8. [DLSTG100-9990-2021| ARBTN NO. HDFC BANK LTI2. V8. NAVEEN KUMAR | 13.4.2022 |DISPOSED OF | 2520/C/2022 SH. NIKHIL CHOPRA, LD. ADJ-02.
o | 66772021 | SOUTH, SAKET COURTS, NEW DELHI |
9. |DLST0100-3732-2021| ARBTN NO. YES BANK LID. VS, MUSTKIN KHAN | 23.4.2022 [DISPOSED OF | 2528/Cr2022 | SH. NIKHIL CHOPRA, 1.0 ADI-02,
33712021 SOUTH. SAKET COURTS. NEW DELIII |
10. |DLST0100-0357-2021] ARBTNNO. | YES BANK ITD. VS. LATE SHREE KAMAL | 29.4.2022 |DISPOSED OF | 2532/C/2022 SH. NIKHIL CHOPRA. LD. ADJ-02,
71312021 KUMAR SOUTH, SAKET COURTS, NEW DELHI |
11. [DLST0100-0330-2021| ARBTNNO. | YES BANK LTD. VS. MAYANK AGGARWAL | 23.4.2022 |DISPOSED OF | 2533/C/2022 SH. NIKHIL CHOPRA, LD. ADJ-02,
71512021 SOUTN, SAKET COURTS, NEW DELHI
12. |DLST0100-0036-2021| ARBTN NO. YES BANK LTD. VS. LATE SH KAMAL 30.4.2022 [DISPOSED OF | 2535/C/2022 SH. NIKHIL CHOPRA. LD. ADJ-02,
gieees hLMAR SOUTH, SAKET COURTS, NEW DELHI
13. |DLST0100-0027-20221 ARBTN NO. YES BANK LTD. VS, KAMAL KUMAR 30.4.2022 IDISPOSED OF | 2536/Cr2022 SH. NIKHIL CHOPRA, LD. ADJ-02,
0212022 SOUTH, SAKET COURTS. NEW DELHI
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14. |DLSTO I'00-4557-2022 ARBTN NO. ‘IDT_C_FIRST HANK LTD. VS, RAJVEER SINGH | 01.7.2022 [DISPOSED OF | 2537/C/2022 SH. DINESH KUMAR, LD. ADJ-OZ._
508/2022 SOUTH, SAKET COURTS, NEW DELNI i
15. |DLSTO100-3208-2022| ARBTN NO. IDFC FIRST BANK L1D. V5. SANJAY 01.7.2022 |DISPOSED OF | 2538/C/2022 SH. DINESH KUMAR; LD. ADJ-02,
3542022 KASHYAP SOUTH, SAKET COURTS, NEW DELHI
16. |DLST0100-3206-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. WASEEM 01.7.2022 |DISPOSED OF | 2539/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
356/2022 AKRAM SOUTH, SAKET COURTS NEW DELIII
17. |DLST0100-4562-20221 ARBTN NO. IDFC FIRST BANK LTD. VS. VINOD NIRPAL [ 01.7.2022 [DISPOSED OF | 2540/C/2022 SH. DINESH KUMAR, LD. AD)- 02,
60072022 SOUTEH, SAKET COURTS, NEW DELHI
(8. |DLST0100-0055-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. PRATEEK 04.7.2022 |DISPOSED OF | 2541/C2022 SH. DINESH KUMAR, LD. ADJ-02,
10172022 SHATRUGHNA SINHA SQUTH, SAKET COURTS, NEW DELHI
19. {DLST0100-3263-20221 ARBTN NO. IDFC FIRST BANK L1D. V8. WASIM KHAN | 04.72022 (DISPOSED OF | 2543/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
36672022 SOUTH, SAKET COURTS, NEW DELHI
20. |DLST0100-3258-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. ARCIIANA 04.7.2022 |DISPQSED OF | 2544/Cf2022 SH. DINESH KUMAR, LD. ADJ-02,
36772022 TIWARI SQUTH, SAKET COURTS, NEW DELHI
21. |DLSTOI00-3452-20221 ARBTN NO. IDFC FIRST BANK LTD. VS. MANISH 05.7.2022 |DISPOSED QF | 2545/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
423/2022 MAHESHWARI SOUTH, SAKET COURTS, NEW DELHI
22. |DLSTOI00-3458-20221 ARBTN NO. IDFC FIRST BANK LTD. VS. RAVINDER 05.7.2022 |DISPOSED OF | 2547/C/2022 SH. DINESH KUMAR, LD. ADJ-02.
420/2022 KUMAR NIRALA SOUTH, SAKET COURTS, NEW DELIIE
© 23, |DLST0100-3453-2022| ARBTN NO. IDFC FIRST BANK LTD. VS. MOHD. SOHAIL | 05.7.2022 [DISPOSED QF | 2548/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
42212022 KHAN SOUTH SAKET COURTS, NEW DI-l HI |
24. |DLST0100-3252-2022| ARBTN NO. IDFC FIRST BANK LT V5. VEER SINGH 12 7.2022 |DISPOSED op 2549/(:12022 5|| DlNESH KUMAR, LD. ADJ- 07
369/2022 SOUTH SAK!‘T C‘OIIRTS NFW DLLHI
25. {DLST0100- 3753-2022 ARBTN NO. IDIFC FIRST BANK LTD. VS, AMIT SHARMA | 13.7.2022 |DISPOSED OF | 2550/Cf2022 SH DINESH KUMAR, LD ADJ 02, |
464/2022 ] SOU rH, SAKET COURTS NEW DELHI
26. |DLST0100-3744-2022| ARBTN NO. IDFC FIRST BANK LTD. VS, AJCET RAI 13.7.2022 |DISPOSED Ol‘ 2551/Cf2022 SH. DINESII KUMAR LD. ADJ-02,
46672022 SOUTH, SAKET COURTS NEW DFLlll“
r_-“27‘. DLST0100-3745-2022( ARBTN NO. IDFC FIRST BANK LTD. VS. SANGEETA 13.7.2022 [DISPOSED OF | 2552/C/2022 SH. DINESH KUMAR, LD. ADJ-02, !
462/2022 SITYAM SINGH SQUTH, SAKET COURTS, NI‘W DE[ lIl
28. |DLST0100-3756-2022{ ARBTN NO. IDFC FIRST BANK LTD. VS. PUNIT ARORA | 13.7.2022 |DISPOSED OF | 2553/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
46572022 SOUTH, SAKET COURTS, NEW DELHE
29. IDLST0100-6140-2022] ARBTN NO. |TOYOTAFINANCIAL SERVICES INDIALTD. | 14.7.2022 |DISPOSED OF | 2554/C/2022 SH. DINESH KUMAR LD_ ADJ-OZ
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746/2022 VS. LOVESH KHARI ~ [souTH, SAKET COURTS, NEW DELHI
30. [DLSTO0100-1195-2021{ ARBTN NO. HDFC BANK LTD, VS. MANOJKUMAR | 15.7.2022 |DISPOSED OF | 2555/C/2022 | SH. DINESH KUMAR, LD. ADJ-02,
ot GlEl GULIA SOUTH, SAKET COURTS, NEW DELH! |-
31. |DLST0100-3005-2022|  ARBTN NO. IDFC FIRST RANK LTD, VS, ARUN 16.7.2022 |DISPOSED OF | 2556/C/2022 |  SH. DINESH KUMAR, LD. ADI-02,
332/2022 SOUTH, SAKET COURTS, NEW DELHI
32. |DLST0100-1272-2022| ARBTNNO. |IDFC FIRST BANK LTD. VS. NAEEM MOBIN | 16.7.2022 |DISPOSED OF | 2557/C/2022 | SH. DINESH KUMAR. LD. ADJ-02,
2hedlzd SOUTH, SAKET COURTS, NEW DFELHI
33. |DLST0100-2997-2022) ARBTN NO. | IDFCFIRST BANK LTD. V8. PREM KUMAR | 16.7.2022 |DISPOSED OF | 2558/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
e’ OHEL SOUTH, SAKET COURTS, NEW DELII |
34. |DLSTO0100-6269-2022| ARBTN NO. PERFECT CAPITAL SERVICES LTD. VS. 19.7.2022 |DISPOSED OF | 2559/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
i ABietd ASHOK EUMAR SOUTH, SAKET COURTS, NEW DELHL
35. |DLST0100-6360-2022| ARBTNNO. |TOYOTAFINANCIAL SERVICES INDIALTD. | 21.7.2022 |DISPOSED OF | 2562/Cf2022 SH. DINESH KUMAR, L. ADJ-02,
N FoRR02 WSS pRANE KR SOUTH, SAKET COURTS, NEW DELHI
36. |DLSTO0100-6364-2022] ARBTN NO. |TOYOTAFINANCIAL SERVICES INDIALTD. | 21.7.2022 D[SPOSEB_C)I: —25(,3;(:[2022 SH. DINESH KUMAR, L. ADJ-02,
759/2022 VS. VARUN SINGH YADAV SOUTH, SAKET COURTS, NEW DELH!
37. |DLST0100-3205-20221 ARBTN NO. IDFC FIRST BANK LID. VS. SURESH 23.7.2022 |DISPOSED OF | 2565/Cr2022 SH. DINESH KUMAR, LD. AD2-02,
355/2022 KUMAR SHARMA SOUTH, SAKET COURTS, NEW DELII
38. |DLST0100-0208-2022| ARBTNNO. | AXISBANKLTD.VS.RAMCHANDER | 23.7.2022 [DISPOSED OF | 2566/C/2022 | SH. DINESH KUMAR, LD. ADJ-02,
3512022 SOUTH, SAKET COURTS. NEW DELHI
39. |DLSTO0100-2804-2022| ARBTN NO. IDFC FIRST BANK L1, VS, SUBHASH [ 23.7.2022 |DISPOSED OF | 2567/C/2022 | SH. DINESH KUMAR, LD. ADI-02,
31472022 CIANDRA SOUTH, SAKET COURTS, NEW DELILI |
40. |DLST0100-0227-2021| ARBTNNO. | YESBANKLTD.VS. ASUOK TRAVELS  |28.7.2022 [DISPOSED OF | 256%/C/2022 |  SH. DINESH KUMAR. LD. ADI-02. 4‘
696/2022 SOUTH, SAKET COURTS, NEW DELHI |
41. |DLST0100-0225-2021| ARBTN NO. YES BANK LTD. VS. ASHOK TRAVELS | 28.7.2022 [DISPOSED OF | 2571/C/2022 |  SH. DINESH KUMAR, 1.D. ADJ-02,
697/2022 SOUTE, SAKET COURTS, NEW DELHI .
42, |DLST0100-4853-2022] ARBTNNO. | IDEC FIRSTBANK LTD. VS. KESHAV | 29.7.2022 |DISPOSED OF | 2572/C/2022 |  SH. DINESH KUMAR, LD. ADJ-02,
643/2022 SHOUDHARY SOUTH, SAKET COURTS, NEW DELHI |
43. |DLST0100-4852-2022{ ARBTNNO. | IDFCFIRSTBANK LTD. VS.KIRANRAVI |29.7.2022 |DISPOSED OF | 2573/C/2022 |  SH. DINESH KUMAR, LD. ADJ-02,
: 64412022 KUMAR SOUTH, SAKET COURTS, NEW DELHI |
44, |DLST0100-5465-2020{ ARBTN NO. HDB FINANCIAL SERVICES LTD, VS, | 30.7.2022 |DISPOSED OF | 2575/C12022 |  SH. DINESH KUMAR, LD. ADJ-02,
4712022 MUBARAK ALL SOUTH, SAKET COURTS, NEW DELHI
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25, DLST0100-5102.2022] ARBTN NO. |IDFCFIRST BANK L1D. V5. GURJEET SINGI ] 30.7.2022 |DISPOSED OF | 2576/C/2022 | SH. DINESH KUMAR, LD. ADJ-02,
67912022 SOUTH, SAKET COURTS, NEW DELHI |
46. |DLSTQ100-5051-2022] ARBTN NQ. IDFC FIRST BANK LTD. VS. WASEEM 30.7.2022 |DISPOSED OF | 2577/C12022 SH. DINESH KUMAR LD. ADJ-02,
673/2022 HASAN KIHAN SOUTH, SAKET COURTS, NEW DELHI
47. [DLST0100-5045-2022| ARBTNNO. | YES BANK LTD. VS. NARAYAN TOURISM P. { 30.7.2022 [DISPOSED OF | 2578/C/2022 | SH. DINESH KUMAR, LD. ADI-02,
672/2022 LTD. SOUTH, SAKET COURTS, NEW DELHI
48. |DLST0100-5047-2022] ARBTNNO. | YLS BANK LTD. VS. NARAYAN TOURISM P. | 30.7.2022 |DISPOSED OF | 2579/C/2022 | SH. DINESH KUMAR, LD. ADJ-02,
I S 671/2022 LD, SOUTH, SAKET COURTS, NEW DELHI
49. |DLST0100-4272-2022; ARBTN NO. IDFC FIRST BANK LTD. VS. CHANDRA | 30.7.2022 |DISPOSED OF | 2580/C/2022 | SH. DINESH KUMAR, LD. ADI-02,
55512022 KISHORE KUMAR SOUTH, SAKET COURTS, NEW DELH!
50. |DLST0100-4161-2022] ARBTN NO. | IDFC FIRST BANK LTD. VS. RAI NARAYAN | 30.7.2022 |DISPOSED OF | 2581/C/2022 |  SH. DINESH KUMAR, LD. ADJ-02,
- 53212022 YADAY SOUTH, SAKET COURTS, NEW DELHI |
51. |DLST0100-4554-2022 ARBTN NO. IDFC FIRST BANK LTD. VS. SUDHIR | 01.7.2022 {DISPOSED OF | 2582/C12022 | SH. DINESH KUMAR. 1.D. ADJ-02,
59512022 A ENERIE LAV SOUTH, SAKET COURTS. NEW DELH! |
52. IDLST0100-4561-2022] ARBTNNO. | IDFC FIRSTBANK LTD. VS. SATYAVEER | 01.7.2022 |DISPOSED OF | 2583/C/2022 |  SI4. DINESH KUMAR, LD. ADJ-02,
59912022 SINGH SOUTH, SAKET COURTS, NEW DELH!
53. [DLST0100-1236-2022] ARBTNNO. [IDFC FIRST BANK LTD. VS. SATISH KUMAR | 02.6.2022 [DISPOSED OF | 2009/C/2022 |  SH. DINESH KUMAR, LD. ADI-02,
21212022 SARNA SOUTH, SAKET COURTS, NEW DELHI |
54. |DLST0100-1231-2022] ARBTNNO. [IDFC FIRST BANK 1TD. VS. MOHD. AMZAD | 02.6.2022 |DISPOSED OF | 2910/C/2022 |  SH. DINESH KUMAR, 1.D. ADJ-02,
I S 21072022 KHAN SOUTH, SAKET COURTS, NEW DELH!
55. |DLST0100-1234-2022| ARBTNNO. | IDFCFIRST BANK LTD. VS. YOGESH  |02.6.2022 |DISPOSED OF | 2911/C/2022 |  SH. DINESIKUMAR, LD. ADJ-02,
21172022 NANGIA : SOUTH, SAKET COURTS, NEW DELH]
56. (DLST0100-4985-2022] ARBTN NO. TOYOTA FINANCIAL SERVICES INDIA | 02.6.2022 |DISPOSED OF | 2912/C/2022 |  SH. DINESH KUMAR, LD, ADJ-02,
659/2022 LTD.VS, SHIVA BHISEHIMACHARYA JAGTAP SOUTH, SAKET COURTS, NEW DFELHI
57, |pLsT0100-1221-2022] ARBTN NO. IDFC FIRST BANK LTD. VS, SHAIKH | 02.6.2022 |DISPOSED OF | 2913/C/2022 | SH. DINESH KUMAR, LD. ADJ-02,
20712022 HAIDER AHMAD KAMRUJIANNA SOUTH, SAKET COURTS, NEW DELHI
8. IDLST0100-1222-2022] ARBTNNO. | IDFC FIRST BANK LTD. vS. IDRISH ALAM | 02.6.2022 |DISPOSED OF | 2914/C12022 | SH. DINESH KUMAR, LD. ADJ-02,
, 208/2022 SOUTH, SAKET COURTS, NEW DELHI
59. |DLST0100-1229-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. [ZHAR ALI 02.6.2022 |DISPOSED OF { 2915/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
20942022 SOUTH, SAKET COURTS, NEW DELHI
60. [DLST0100-3928-2022] ARBTN NO. IDFC FIRST BANK LTD. VS, MONIKA | 04.6.2022 [DISPOSED OF | 2916/C/2022 | SH. DINESH KUMAR, LD. ADJ-02,
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SOUTH, SAKET COURTS, NEW DELH!

\® "

g e s Ai‘ﬁ:’f& - DHARAMVIR SINGH S KUMAR,LD. AD %
RBTNNO, | IDFC FIRST BANK  LTD. V5. VINOD KUMAR 04.6.2022 |DISPOSED OF I T COURTS, NEW DELHL
63. |DLST0100-3938-2022 AESBS%;QZO. IDFC FIRST BANK.LID. VS. DHARMENDRA 04.6.2022 [DISPOSED OF SOSng}EE:%%(gSAUAFE‘T'SE%&? B‘?ﬁm
64. |DLST0100-3032-2022 ARBTN No. IDFC FIRST BANK LTD. V5, OMVIR ~[04.62022 |DISPOSED OF Sg&g“;ﬁ%ﬁg&%&%&? J,;?im
65. |DLST0100-4006-2022 ARBITN NO. | DRCFRSTEANKLID. Vs SHAHNAZ | 07.6.2022 |DISPOSED OF SSET'EP;’EE'E;{SS“&?T'S[?%EA“? ]‘3‘}}321:‘.“
66. |DLST0100-3995-2022 ARBTN NO.  [IDFC FIRST BANK LTD. V. RAIBALA DEVI 07.6.2022 |DISPOSED OF Sg&g}‘;ﬁi‘é}‘ggﬁ“ﬁsﬁﬁg )
67. |DLST0100-3994-2022 A§&E ;120. IDFC FIRST BANK LTD. VS, GAYATRI VIIAY 07.6.2022 |DISPOSED OF 29251012022J . 5&3}‘3&?@%‘3‘3&%‘%5%e’i'?{i%l’irtl
6. |PLST0100-3999-2022] - ARBTN NG, ~ | IDFC FIRST BANK LTD. V. RAJGSH ANIL | 0762022 DISPOSED OF Sggﬁ?}g‘fi‘gg&ﬁfﬁfﬁﬁs  EUHL
70. |DLST0100-4279-2022 Al;gg ;:20. IDFC FIRST BANK LID. VS. AFTAB ALAM | 107.6.2022 |DISPOSED OF S(f&;g}‘;ﬁ%ﬁggu%%%gﬁgﬁm
71. |DLST0100-4274-2022 ARBTN NO. [ IDFC FIRST BANK LTD. V5. PRITI SHARMA 0762022 |DISPOSED OF | 2029/C/2022 | _ S'% ?L";ﬁ'gggd\%'sﬁ%;{%gﬁm
72. |DLST0100-4276-2022 AgtsBﬁg\(!) ;\120. IDFI(): :&%‘Eﬁoﬁ Ié'g:l)z I;rSsH ggrm};sm 07.6.2022 |DISPOSED OF | 2930/C/2022 \ Sg&a“;ﬁ‘;{fgg&&;&&? B%zﬁm
73. |DLST0100-4092-2022 ARBTN NO. IDFCFIRSTBANK 7D Ve.JAVED | 08.6.2022 |DISPOSED OF | 2033/C/2022 | Sho g}?ﬁﬁ%ﬁg&j\gﬁ‘:‘%&%ﬁm
74. [DLST0100-4314-2022 ARBTNNO. | IDFC FIRST BANK LTD. VS, MUKESH G 05.6.2022 |DISPOSED OF | 2034/C12022 | _ S ﬁ}’;,‘ii‘é%‘@é“u‘}{‘fs‘j‘?@%ﬁlvu
7. [pLSTOI00-0345:2022  ARBTN NO. | YES BANKLTD, V5. FOONAM KIANNA | 09.6.2022 |DISPOSED OF \ 29361C022 | S&%S“;ﬁﬁéﬁé’g‘\ﬁmﬁéﬁﬁnl



76. [DLST0100-0997-2022] ARBTNNO. | IDFCFIRST BANK L7D. VS HAIDER ALL | 09.6.2022 |DISPOSED OF | 2037/Ci2022 | SH. DINES KUMAR, LD, ADJ-02. |
77. |DLST0100-4496-2022 Arl{gfh? ixzo. IDFC FIRST BANK LTD. VS, CHANDER | 09.6.2022 [DISPOSED OF | 2938/C/2022 SO:II };;ZEET}SJ?;SLEE‘:\VD?E;H .
78. |DLST0100-4494-2022 A;;TI;)?Q I S ~ SOUTH, SAKET COURTS, NEW Df};l‘“
i IS, | DO RIRSTICIET YBSHEAH St 09.6.2022 [DISPOSED OF | 2939/C12022 | (f&ggﬁgggy&ﬁfsﬁa%ﬁm )
. |DLST0100-13302022| ARBTNNO. | YESGANKLTD.VS. KARISHMABHOLA | 09.6.2022 [DISPOSED OF | 2040/C/2022 | _SH. DINESH KUMAR, LD. ADJ-02,
80, [DLST0100-1316-2022 sztiqfr? izzo. IDFC FIRST BANK L1D. VS. NIZAMUDDIN | 09.6.2022 |DISPOSED OF | 2941/C/2022 SO:J%&ZZ?:&TS ;lsi"nlil;;“ ‘
81. [DLST0100-1315-2022 A;ffrj :20, IDFC FIRST B:;:’{Al[;f :\: MOHAMM § 2042/C1022 SO:HT %1?4:2?151?\;}:;8 LEE:;)?E;H l
R — :3:;?\?;20 RIS AD | 09.6.2022 |[DISPOSED OF | 2942/C/20 DT COUR s NEW Dﬁrm
ST IDFC FIRST BANK LTD. V5. MOHIT 09.6.2022 |DISPOSED OF | 2943/C/2022 . OSST'g}gﬁggymﬁ&sﬁa\%ﬁtﬂ‘
83. |DLST0100-1180-2022 Al]{?;zbé B | IBEEIRSY BRAECET: RAINISAINI | 0962022 [DISPOSED OF | 2944/C/2022 SOSJIT. Q‘ﬁp‘fi‘é%‘génufﬁ’f?«t%ﬁw
84. |DLSTO100-1127-2022 Alllé?:;;{l) :12\120. IDFC FIRST BANK LTD. VS, TEJASVI MANI | 09.6.2022 |DISPOSED OF | 2945/C/2022 sosl}]-'!l: PLIT;E;E{SSAUAI{{TSL% 3\‘?13‘;’;2111 -
85. [DLSTD0100-5398-2022 A;&(})s?m ;120. ANKUR TRADERS LINES P.UTD. VS, | 09.6.2022 [DISPOSED OF | 2946/C/2022 | St DINESH KUMAR, LD. &?Jﬁﬁm
86. [DLST0100-4801-2022] ARBTN NO D G]RISHIPATHAK : S COUR:S 1',2 ADI-02
RETN2E. FC FIRST BAI:IU}RA lilR'D VS.CHAHAT | 12.8.2022 |DISPOSED OF | 2952/C2022 . S&%B}‘Sﬁﬁ%ﬁ"‘g&"n s NEW DELHI
87. |DLST0100-4806-2022 AIG{%E ;120. IDFC FIRST BAN;(I bl}.ég VS. AMARDEEP | 12.8.2022 |DISPOSED OF | 2953/C/2022 Sosgfg’lgﬁgﬁgguﬂ‘ﬁ‘:%ﬁﬁ? g?;:m
83. IDLST0100-6973-2022 Ai_};gé ;«;o‘ KOTAK MA!—HNDR}S\ im{vm 1TD. VS, MONIT | 12.8.2022 |DISPOSED OF | 2954/C/2022 . osllji_fg’llsl'fls(‘é;(ggﬂuf\lz‘%s‘:?\,‘E";E{;%ﬁ_‘l
8. |DLST0100-6974-2022 Ai;;as'g\é :1:120. KOTAK MM”NDR:?UI;:;%E LTD. VS. PAWAN | 12,8.2022 |DISPOSED OF | 2055/C/2022 i g&g@fﬁ%ﬁggﬁ%ﬁggg‘éﬁl‘
. |DLSTOI0AM52022| ARBTNNO. [P FIRST BANK LTD. V5. PANKA) KUMAR| 16.8:022 DISPOSED OF | 2956/C/2022 | OSUrlngfT;fi‘él‘Fgg“lﬁ{‘fS‘:%&?{;%21:,{,
91. [DLST0100-4063-2022{ ARBTNNO. | IDFCFIRST BANK LTD, VS. SHAHNAWAZ | 16.8.2022 |DISPOSED OF 2957/CI2022 St DINESH KUMAR, LD. AD)-02,

ad




—I 519£2022 SARIF AHMAD SQUTH, SAKET COURTS, NEW DELHI
92. [DLST0100-2310-2022( ARBTN NO. YES BANK LTD. VS. RAJEEV KUMAR 23.8.2022 |DISPOSED OF | 2960/C/2022 SH. DINESH KUMAR, LD.‘ADJ-02,”
293/2022 SOUTH, SAKET COURTS, NEW DELHL
93. |DLST0100-2313-2022] ARBTNNO. YES BANK LTD. VS. ROHIT KASHYAP 23.8.2022 |DISPOSED OF | 2961/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
294/2022 SOUTH, SAKET COURTS, NEW DELHI
94. [DLST0100-4904-2022] ARBTNNOQ. (YES BANK LTD.VS. MANOI KUMAR SINGH | 23.8.2022 IDISPOSED OF | 2962/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
65172022 g SOUTH, SAKET COURTS, NEW DELHI
95. |DLST0100-1191-2022| ARBTNNO. |IDFCFIRST BANK LTD. VS. SACHIN KIRAN | 26.8.2022 |DISPOSED OF | 2964/C/2022 SH. DINESH KUMAR, LD. ADIJ-02,
18272022 PAL SOUTH, SAKET COURTS, NEW DELH!
96. |DLST0100-4493-2022] ARBTN NO. IDFC FIRST BANK LTD. V5. SIDHARTH |} 27.8.2022 |DISPOSED OF | 2966/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
: 57812022 RANA SOUTH, SAKET COURTS, NEW DELHI
97. |DLST0100-7710-2022] ARBTN NO. IDFC FIRST BANK LTD. VS. MAINPAL  {01.10.2022 [DISPOSED OF | 2967/C/2022 SH. DINESH KUMAR, LD. ADJ-02, .
868/2022 PRAKASH SOUTH, SAKET COURTS, NEW DELI!
98, |DLST0100-7807-2022( ARBTN NO. IDFC FIRST BANK LTD. V5. RAJAT 01.10.2022 [DISPOSED OF | 2968/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
895/2022 CHATURVED! SOUTH, SAKET COURTS, NEW DELHI
99. |DLST0100-9994.2021 ( ARBTNNO. |HDFC BANK LTD. VS, YOGENDRA SHARMA [01.10,2022 |DISPOSED OF | 2969/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
67012021 ) SOUTH, SAKET COURTS, NEW DELH!
100. |DLST0100-5954-2022] ARBTNNO, IDFC BIRST BANK LTD, VS. BROWN BIRD |01.10.2022 [DISPOSED OF | 2970/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
7222022 ENTERPRISES P. LTD. SOUTH, SAKET COURTS, NEW DELHI
101. |DLSTQ100-5933-2022f] ARBTN NO. IDFC FIRST BANK LTD. VS, BROWN BIRD |01.10.2022 |DISPOSED OF | 2971/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
72312022 ENTERPRISES P. LTD. - SOUTH, SAKET.COURTS, NEW DELHI
102. |DLSTO100-6027-2022| ARBTNNO. IDFC FIRST BANK LTD. VS. BROWN BIRD |01.10.2022 |DISPOSED OF | 2972/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
7332022 ENTERPRISES P.LTD. SOUTH, SAKET COURTS, NEW DELH!
103. IDLSTO100-6623-2022( ARBTN NO. IDFC FIRST BANK LTD. VS, ARTI MANOJ  |01.10.2022 [DISPOSED OF | 2974/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
76512022 ) SOUTH, SAKET COURTS, NEW DELHI
104. |DLSTO100-7509-2022] ARBTN NO. |IDFC FIRST BANK LTD. V8. TARUN KUMAR |01.10.2022 [DISPOSED OF | 2975/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
82212022 SOUTH, SAKET COURTS, NEW DELH]
105. {DLST0100-7511-2022| ARBTNNO. |IDFCFIRST BANK LTD. VS. RAHUL GUPTA (01.10.2022 |DISPOSED OF | 2976/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
823/2022 SOUTH, SAKET COURTS, NEW DELHI
106. [IDLST0100-7574-2022 | ARBTN NO. YES BANK LTD. VS, S. S, ENTERPRISES  {01,10.2022 |DISPOSED OF | 2978/C/2022 SH. DINESH KUMAR, LD. ADJ-02,
832/2022 SOUTH, SAKET COURTS, NEW DELHI1

@




